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BEFORE THE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI

M.A. NO. 137 OF 2024
IN
ORIGINAL APPLICATION NO. 584 OF 2022

IN THE MATTER OF:
DURGA PRASAD YADAVY . APPLICANT
VERSUS
STATEOFU.P.&ORS. ... RESPONDENT(S)
INDEX
S. PARTICULARS PAGE
NO. NO.

ACTION TAKEN REPORT ON BEHALF OF DISTRICT
MAGISTRATE, AYODHYA, UTTAR PRADESH, IN
COMPLIANCE OF ORDER DATED 09.07.2025 PASSED
BY THE HON'BLE NATIONAL GREEN TRIBUNAL

A COPY OF THE LETTER DATED 14.08.2025 IS
ANNEXED  HEREWITH AND MARKED  AS
ANNEXURE-1

A COPY OF LETTER/REPORT DATED 06.10.2025
ALONG WITH PHOTOGRAPHS AND VIDEO OF SITE IN
QUESTION ARE ANNEXED HEREWITH AND
COLLECTIVELY MARKED AS ANNEXURE-2
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A COPY OF LETTER DATED 08.10.2025 IS ANNEXED
HEREWITH AND MARKED AS ANNEXURE-3

A COPY OF LETTER DATED 09.10.2025 IS ANNEXED
HEREWITH AND MARKED AS ANNEXURE-4

A COPY OF LETTER DATED 13.08.2025 IS ANNEXED
HEREWITH AND MARKED AS ANNEXURE-5

COPY OF THE LETTER DATED 26.08.2025 IS ANNEXED
HEREWITH AND MARKED AS ANNEXURE-6

COPY OF REPORT DATED 08.10.2025 IS ANNEXED
HEREWITH AND MARKED AS ANNEXURE-7

A COPY OF GOOGLE EARTH PHOTOGRAPH
DEPICTING THE PRESENT ALIGNMENT/FLOW OF
TRILODKI GANGA IS ANNEXED HEREWITH AND
MARKED AS ANNEXURE-8.

10.

A COPY OF REVENUE RECORDS IS ANNEXED
HEREWITH AND MARKED AS ANNEXURE-9.

11.

A COPY OF THE LETTER DATED 08.10.2025 AND
PHOTOS DEPICTING THE WORK CARRIED OUT ARE
ANNEXED HEREWITH AND COLLECTIVELY
MARKED AS ANNEXURE-10.

12.

A COPY OF REVENUE RECORDS IS ANNEXED
HEREWITH AND MARKED AS ANNEXURE-11

13.

COPIES OF PHOTOS DEPICTING WORK DONE ARE
ANNEXED HEREWITH AND MARKED AS
ANNEXURE-12.

14.

A COPY OF LETTER DATED 10.10.2025 ALONG WITH
THE PHOTOGRAPHS OF THE PLANTATION WORK
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CARRIED OUT ARE ANNEXED HEREWITH AND
COLLECTIVELY MARKED AS ANNEXURE-13

THROUGH COUNSEL
| /

BHANWAR PAL SINGH JADON

STANDING COUNSEL FOR THE STATE OF U.P.
EMAIL-bhanwar09jadon(@gmail.com

PHONE NO.-6375115224

Date: 10.10.2025
Place: NOIDA


mailto:EMAIL-bhanwar09jadon@gmail.com
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BEFORE THE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI

M.A. NO. 137 OF 2024 [ W Aes
N | Nutary Ticke

IN THE MATTER OF:

DURGA PRASAD YADAV  eeeees APPLICANT
VERSUS

STATEOFUP.&ORS. = ceeeeee RESPONDENT(S)

ACTION TAKEN REPORT ON BEHALF OF DISTRICT MAGISTRATE,

AYODHYA, UTTAR PRADESH, IN COMPLIANCE OF ORDER DATED

09.07.2025 PASSED BY THE HON'BLE NATIONAL GREEN TRIBUNAL

I, Nikhil Thaam. funde aged about ..34. years, S/o Shri TiKamm. fund®., posted as
District Magistrate, Ayodhya, Uttar Pradesh do hereby solemnly affirm and state

as under:

1. That I, the Deponent in the above captioned matter, am fully conversant with

the facts of the case and am competent and authorized to swear the present

Umesh Narain

Advocate
Regd. No. 9533/12
Faizabad City
Distt. Ayodhya
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2. That I state that the contents of this reply have been drafted by my counsel on

my instructions, and the contents of the same are true to my knowledge and

,,Q__Tﬁf?y

Umesh Narain
Advocale

nothing material has been concealed therefrom.

FaiZdtﬂ.‘.; 1:': ,t
Distt. Av-dhya
Exp. Date 24-9-2077

BACKGROUND OF THE MATTER

3. That the present matter pertains to the grievances raised in the .app 1cation
about obstruction to flow of river Trilodki known as Trilodki Ganga and also
discharge of polluted water by M/s Amrit Bottlers Pvt. Ltd. (Cocacola) Dabhar
Semar, Chandpur Harbans, Allahabad Road, Ayodhya.

4. That the above matter was last listed for hearing on 09.07.2025, wherein the
Hon’ble Tribunal directed as follows:

“...8. The concerned Executive Engineer of the Irrigation Department is
directed to visit the spot and verify the factual position and submit his report
along with video clips of the land in question claimed by the applicant to be
Sfilled with water from the drain suggesting the remedial measures.

9. This Tribunal had directed for taking of requisite remedial measures for
demarcation and rehabilitation/ rejuvenation of River Trilodki Ganga on the
basis of the documents available and to notify the same for its
protection/conservation. In its order, the Tribunal had noticed that in some of
the official documents, copies of which had been placed before this Tribunal

by the applicant, reference was made to River Trilodki Ganga. In his report,

T
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dated 08.07.2025, the District Magistrate, Ayodhya has not made any
reference to any action taken for demarcation and restoration/rejuvenation of
River Trilodki Ganga but on the other hand, he has referred to remedial
measures taken with respect to Telaiya drain.

10. ...The matter as to whether there was any river of the name Trilodki Ganga
Slowing at the places claimed by the applicant needs to be looked into from
this perspective apart from any historical and religious significance and the
District Magistrate, Ayodhya is directed to ask the applicant to submit all
requisite material available with him regarding River Trilodki Ganga and
also religious places/practices associated with the same and verify the factual
position with reference to the record available with the Administration and
take requisite action and submit a detailed action taken report to this Tribunal
and also to make reference to the Chief Secretary, Government of Uttar
Pradesh for appropriate change of nomenclature as may be required for due
compliance with the order passed by this Tribunal.

11. Further action taken reports as directed above may be filed within three

months.

Umesh Narain
Advocate
Regd. No. 9533/12
Faizabad City
Distt. Ayodhya
Exp. Date 24-9-2027

D
T oF 1!
ACTION TAKEN  REPORT IN COMPLIANCE OF 1

13. List on 13.10.2025 for further consideration...”

AFOREMENTIONED DIRECTIONS IS AS FOLLOWS:

i
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5. That, to ensure timely compliance with the directions of the Hon’ble Tribunal,
the deponent convened a meeting on 12.08.2025 with representatives of all
concerned authorities. Thereafter, the minutes of the said meeting were
circulated to all concerned authorities vide letter no. 516-VBUA/NGT/2025
dated 14.08.2025 for necessary compliance.

A copy of the letter dated 14.08.2025 is annexed herewith and marked as

Annexure-1. //%/Qr—h_&
mes arain )

Advocale
iy Regd. No. 9533/12
(e Ao . Faizabad City

Distt. Ayodhya
Exp. Date 24-9-2027

P
e - | Qo o>
6. That, the Executive Engineer, Irrigation Department, vide letter dated— -

L. COMPLIANCE BY IRRIGATION DEPARTMENT

06.10.2025, has submitted their report in compliance with the directions of the
Hon’ble Tribunal. As per the report, a site visit was conducted on 09.07.2025
at around 3:00 PM along with the applicant, Shri Durga Prasad. During the
inspection, it was observed that the field shown as waterlogged in the video
call was under paddy cultivation by local farmers and it is pertinent to note
that approximately 65 mm of rainfall had occurred on the previous night i.e.
08.07.2025 and the morning of 09.07.2025, due to which temporary water
accumulation was observed in the fields adjacent to the airport drain.
A copy of letter/report dated 06.10.2025 along with photographs of site in
question are annexed herewith and collectively marked as Annexure-2.

7. That, in the said letter, it is also submitted that, the 9.2 km long and 5 m wide

RCC drain on the southern side of the airport (Airport Drain) had been

-
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constructed by the Irrigation Department to ensure smooth discharge of
rainwater from the airport and adjoining areas towards the Saryu River. It is
further mentioned that on 09.09.2025 and 12.09.2025, site inspections were
again conducted in the presence of the applicant, during which no
accumulation of rainwater was observed at the said site; and despite
substantial rainfall- 452.00 mm in July 2025, 396.00 mm in August 2025, and
86.40 mm in September 2025- the rainwater was found flowing freely through

the constructed RCC drain.

II. COMPLIANCE BY AYODHYA DEVELOPMENT AUTHORITY
. That, it is humbly submitted that, in Para 6 of the previous affidavit by
deponent dated 08.07.2025 (kindly refer to page 1787), it is was submitted
that the physical work on the Telaiya drain, passing through the densely
populated areas from Panchkosi Parikrama Marg up to Raméyana Hotel (NH-
27) on the north side of the airport was 80% complete. In furtherance, ADA,
vide letter no. 4259/ADA/2025-26 dated 08.10.2025, has informed that at
present, the work is 90% completed. That, due to excess rainfall and silting,
the work on the retaining wall of the drain had been obstructed; however, the
drain has now been cleaned and de-silted, and the remaining work is expected

to be completed at the earliest possible time.

Umesh Narain

6.8 . /:F
Regd. No. 9531/12

Advocate
Faizabac ity

Distt. Ayoanve
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A copy of letter dated 08.10.2025 is annexed herewith and marked as

Annexure-3.

I1l. COMPLIANCE BY MUNICIPAL CORPORATION

9. That, it is humbly submitted that, in Para 10 of the previous affidavit by
deponent dated 08.07.2025 (kindly refer to page 1789), it is was submitted
that, Municipal Corporation had completed cleaning work of 9 km stretch of
Telaiya Drain on the north side of the airport. In furtherance, the Municipal
Commissioner, Municipal Corporation, Ayodhya vide letter dated 09.10.2025
has informed that at present complete cleaning work of the total
(approximately 11 km long) stretch of Telaiya Drain within the limits of
Ayodhya Municipal Corporation from Janora to Ramayana hotel on the north

side of the airport has been complctcd.

A copy of letter dated 09.1 g herewith and marked as
Umesh Narain

- // Advocale
T *K Regd. No. 9533/12

Annexure-4.

Faizahad City
DIS" Av odhya

REHAB[L.ITATION/REJUV_ENATION OF RIVER TRILODKI
GANGA

10.That, in compliance with the directions of the Hon’ble Tribunal, the deponent

vide Letter No. 510/VBUA/NGT/2025 dated 13.08.2025 requested the

applicant, for submission of the necessary documents and records in support

-
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of the claims made before the Hon’ble Tribunal, so as to enable appropriate
and timely compliance therewith.
A copy of letter dated 13.08.2025 is annexed herewith and marked as
Annexure-S.

11.That, for effective compliance with the directions of the Hon’ble Tribunal, the
deponent vide letter number 570/NGT/2025 dated 26.08.2025, constituted a
seven-member committee for the demarcation of the river Trilodki Ganga. The
said committec submitted its report dated 08.10.2025, the observations thercof
are set out in the paragraphs hereinbelow.
Copies of the letter dated 26.08.2025 and report dated 08.10.2025 are annexed
herewith and marked as Annexure-6 and Annexure-7 respectively.

12.That, with respect to the demarcation and restoration/rejuvenation of the
Trilodki Ganga River, it is submitted that no land is recorded in the revenue
records in the name of the said river, nor is there any reference to it even in
old revenue maps.

13.That, based on mythological references, folklore, consultations with local
residents, and tracing the natural gradient of the land, the process of
demarcation has been carried out in compliance with the directions of the
Hon’ble Tribunal. It was observed during inspection that there exists no

continuous physical channel representing the Trilodki Ganga River, and the

flow is not continuous in nature, thus it functions mainly agaT i
“OTARy

Umesh Narain
Advocate

Regd. No. 9533/12
Faizabad City
Disti. Ayodhya

Exp. Date 24-9-2027

carrying the local rainwater to the nearby ponds.
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14.That, as per local accounts, folklores and mythological texts, the Trilodki

Ganga River is understood to originate from the Tamsa River in village Gaura
Brahmanan of Tehsil Sohawal, and to traverse through several villages before
ultimately joining the Saryu River near Rajepur Manjha. In its present
form/alignment, during its course, it flows through areas adjoining the
southern boundary of the Airport via a concrete drain constructed by the
Irrigation Department. It is noteworthy that, since the river does not
possess a continuous flow or recorded identity in official revenue records,
the airport was constructed at its erstwhile alignment. Accordingly, the
flow of the Trilodki Ganga has now been aligned with the airport drain
situated along the southern boundary of the airport.

A copy of Google Earth Photograph depicting the present alignment/flow of

Trilodki Ganga is annexed herewith and marked as Annexure-8.

15.Thus, in its present alignment/flow, the Trilodaki Ganga River is

/ Umesh

Re 'gd. No. 9533/12 Ne. ¢
aizakb Sty 1
15tt. AV warva ¥

approximately 42 kms long and originates from the Tamsa River in the village
of Gaura Brahmanan in Sohawal Tehsil. The river then flows through Arthar,
Dharampur, and Panditpur before joining the Samada Lake at Modya
Kapoorpur. Thereafter, it passes through Bhikharipur, Hunsapur, Haripur
Jalalabad, Raipur Manapur, Vallipur, Sariyanwa, Gopalpur, Bichhiya, and
Mau Yaduvanshpur before entering the village of Tonia Biharipur in the Sadar
Tehsil of Ayodhya District. The river further passes through the villages of

Ealmﬁhahabadx ‘Hunsapur, Chandpur Harivansh, and Pura Hussain Khan in

Advocate

J Da:a 24-9-20 i
W S L . =
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Sadar Tehsil before entering Ganja. In Ganja, it joins the concrete airport drain
constructed by the Irrigation Department, which passes through the villages
of Janaura, Dharampur Sahadat, Firozpur, Kushmaha, Sarethi, Ramduttpur
Atranwa, Daisingh, Samaha Kala, and Samaha Khurd of Tehsil Sadar.
Thereafter, the remaining unpaved waterway constructed beyond it passes
through the villages of Parakhan, Tihura Uparhar, Tihura Manjha, Rampur
Halwara Manjha, and Sarairasi Manjha, before finally joining the Saryu River
at Rajepur Manjha.

16.That, in its current alignment, the Trilodki Ganga River is approximately 42

km long, out of which about 19.85 km fall under Tehsil Sohawal and 22.15

Umesh Narain

Acdvocate

Regd. No. 9533/12
Faizabad City
Uisit. Ayodhya

< AN Exp. Date 24-9-2027

i Tehsil Sohawal

a. Land/Revenue Records: 1&.J6.

total of 150 affected plots, out of which 60 plots are recorded e;s
public land (pond, nali, baha, and soti) and 90 plots are privately
owned by landowners having transferrable rights.
A copy of revenue records is annexed herewith and marked as Annexure-9.
b. Work Carried Out:
In Tehsil Sohawal, the river has been restored/rejuvenated by the
Rural Development Department in the following areas: Tamsa—

Moiya—Kapurpur-Bhikharipur, covering 8.10 km; Hasanpur—

T
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Haripur Jalalabad, covering 1.22 km; and Gopalpur-Bichhiya—
Mau-Yaduvanshpur, covering 5.10 km. Thus, out of the total 19.85
km under Tehsil Sohawal, 14.42 km of the restoration work has
already been progressed. A letter bearing number
500/MNREGA/River/2025-26 dated 08.10.2025 has been issued by
the Deputy Commissioner, Labour Employment, in this regard.

A copy of the letter dated 08.10.2025 and photos depicting the work carried

out ar¢ anncxed herewith and collectively

Umesh Narain

Advocate

Regd. No. 9533/12
Faizaba: City
Distt. Aycidbya

Exp. Date 24.9-2027

-

ii. Tehsil Sadar

a. Land/Revenue Records:

The river passes through 21 villagé X
of 211 plots, out of which 172 plots are recorded_ as public land
(pond, nali, baha, and soti, civil aviation land) and 39 are privately
owned by landowners having transferrable rights.

A copy of revenue records is annexed herewith and marked as Annexure-11.

b. Work Carried Out:

The Ayodhya Municipal Corporation has constructed a 1.6 km
stretch from Pura Hussain Khan to Ganja, while the Irrigation
Department has constructed a 9.2 km concrete drain along the
southern boundary of the airport. Beyond this, a natural drain of
approximately 7.40 km already exists. Thus, out of the total 22.15

km stretch under Tehsil Sadar, 10.8 km is being restored, 7.40 km

T
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constitutes a natural drain, and on approximately 3.95 km (private
land) restoration work is yet to be carried out.

Copies of photos depicting work done are annexed herewith and marked as
Annexure-12.

17.That, therefore, out of the total estimated 42 km length of the Trilodki Ganga
River, on 25.22 km restoration is being done, 7.40 km already constitutes a
natural drain, and approximately 9.38 km remains to be progressed.
Accordingly, restoration work is being carried out on about 60% part of the
river.

18.That, for rejuvenation of the river Trilodki Ganga, plantation of 5000 saplings has
been carried out along theembankmentof the river. A letter dated 10.10.2025in this
regard has been issued by Deputy Commissioner (Labour Employment) / Joint District
Programme Coordinator, Ayodhya highlighting the number and varieties of saplings planted.
A copy of letter datedi0.10.2025 and photos of the plantation work carried out
are annexed herewith and collectively marked as Annexure-13.

19.That, it is humbly submitted that, following the demarcation of the Trilodki
Ganga River, in compliance with the directions of Hon’ble Tribunal,
restoration/rejuvenation work is being done over the available public lands,
and discussions are ongoing with private landholders to facilitate similar work
on their lands. Since the involvement of private holdings renders the process
time-consuming, the remaining work is expected to take additional time for
completion. Upon completion of the rejuvenation and restoration works,

~further action will be undertaken for assigning appropriate nomenclature to
P :

"Umesh Narai™ i
Advocate )\ N w.\.:?%’"‘
Regd. No. 9533/12 .
Faizabad City "

Distt. Ayodhya //
~Exp. Date 24-9-2027 .. 2 =


Shivansh Sharma

Shivansh Sharma
embankment

Shivansh Sharma
10.10.2025

Shivansh Sharma
10.10.2025

Shivansh Sharma
Deputy Commissioner (Labour Employment) / Joint District 
,

Shivansh Sharma
Programme Coordinator, Ayodhya highlighting the number and varieties of saplings planted. 

Shivansh Sharma

Shivansh Sharma
saplings has 
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the rejuvenated stretch, in compliance with the directions of the Hon’ble
Tribunal.

20.Hence, this reply is respectfully submitted for kind perusal of this Hon'ble
Tribunal.

21.That everything stated above is true and correct to my knowledge, derived

from official records, and nothing material has been concealed therefrom.

lpho\’“(

DEPONENT

Umesh Narain
Advocate
Regd. No. 9533/12
Faizabad City
g Distt. Ayodhya
nExp. Date 24-9-2027

4+ +
Sworn & Verified
Before Me

ter \O»é by

Wl 8y

Lu“ L&, \G-ar""

| Umesh Naraln, Notary Public
Shed Wo.- 6 Civij Court
Aycchye(UP)
\Regd o - 9533/12

e :
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VERIFICATION

Verified at Ayodhya on this 10 day of October, 2025, that the

contents of the above affidavit from paragraphs 1 to 21 are true and correct

to the best of my knowledge and belief. No part of it is false and nothing

i:f,x"\w
DEPONENT

material has been concealed therefrom.

Umesh Narain
Advocale
Regd. No. 9533/12
Falzabad City
Distt. Ayodhya
Exp. Date 24~ 9-2027
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™M has not yet been resolve
and he has shown wa 4 %

ter logged fields which

according to him are filled with drain water.
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07-Mr Arunmain Tiwari. ADM Ayodhya has

appeared for District Magistrate Ayodhya and Mr.
Rajneesh Gautam Executive Engineer Irrigation
department has appeared on behalf of Irrigation
department We interacted With them and have
noticed that are not conversant with all relevant facts
of the case. Mr.Rajneesh Gautam Executive
Engineer Irrigation Department was asked as to
whether he had visited the land in question and there
Was any water logging on same on which he replied
that he did not visit same and the same did not fall
within of duties of his present posting.
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08-The concerned Executive Engineer of the
Irrigation Department is directed 1o visit the spot and
verify the factual position and submit his report
along with video clips of the land in question
claimed by the applicant to be filled with water from
the drain suggesting the remedial measures.
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ANNEXURE-12

(e |

B4 GPS Map Camera

Y . .
s Jagdish Pur, Uttar Pradesh, India ==
Sh15, Jagdish Pur, Uttar Pradesh 224001, India e 2 C u ar Pradesh 224135, India
\ Lat 26.741506° Long 82.119436° 5 9 22 Long 82 21 7
Google L 09/10/2025 02:41 PM GMT +05:30 £% 09/10/2025 03:10 PM GMT +

-

X y ) 4 )
oot T
W'] GPS Map Camera |

P4qgp+cw, Dhabha Semar, Hansapur, Uttar Pradesh £ —:' E Sarethl Uttar PradeSh, India ==

Hansapur Uttar Pradesh India ' 'i

2% 224133, India P6mh+th, Sarethi, Uttar Pradesh 224135, India
¢ Lat 26.738098° Long 82.137061° Lat 26.733376° Long 82.228002°
09/10/2025 02:24 PM GMT +05:30 ¥ Google Q 09/1012025 04:59 PM GMT +05:30
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EJ 6Ps Map Camera

¢ ) 6Ps Map Camera ¥

Faizabad, Uttar Pradesh, ¥=zd Paliya Shahzadi, Uttar Pradesh, India
B . N P4pr+q5, Dhabha Semar, Paliya Shahzadi, Uttar Pradesh
P6g5+6mg, Darshan Nagar, Faizabad, Uttar Pradesh 224135, ¥ . 224133, India
Lat 26.737148° Long 82.140703°

L0520 4200 s L aNK. OS2t PR & 09/10/2025 02:33 PM GMT +05:30
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gtitude: 26.702797
ongitude: 81.982133
Elevation: 99.2449.5m
Accuracy: 6.735m
Time: 02-07-2025 10:16
Note: fa@ié} i may bechra prakar
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